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Specia] Assistance for Farmers of
Undeveloped Districts of Orissa

2194. SHRI HARIHAR SOREN: Will
the Minister of PLANNING be pleased
to state;

(a) whether Government propose to
allocate special assistance for the far-
mers of the undevelopeq districts of
Orissa; and

{(b) if so, whether the farmers of
Keonjher district are also proposed to
be provided with such grants?

THE MINISTER OF STATE IN THA
MINISTRY OF DEFENCE (SHRI
(SHIVRAJ V. PATIL). (a) and (b).
No, Sir. There is no scheme under
which the Government of India gives
special assistance to the farmers of
under-developed districts in any State.

——

Allegations by All India Coir Board
Staff Union

2195. SHRI E. BALANANDAN: Will
the Minister of INDUSTRY be pleased
to state:

(a) whether it is a fact that serious
allegations have been made by All
India Coir Board Staff Union during
the financial years 1978-79 and 1979-80
regarding embezzlement and misuse of
Government funds under the heads
“Exhibitions, Publicity, Establishment
and other Charges” of the Coir Board
has occurred;

(b) whether action has been taken
to inquire into this and bring to book
the persons responsible; and

(c) whether it has affected the repu-
tation of this organisation?





